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On Vijayadasami, 
the last day of the 
Navaratiri festival,  
the presiding deity 
of  Sri Kamakshi 
Amman Temple, 
Goddess Kamakshi was 
decorated in different 
colours of silk thread 
and kept for the public 
darshan. The presiding 
deity was adorned 
with peacock garland, 
cashewnut, badam, 
pista, garland made of 
elaichi and turmeric 
and the idol was kept 
inside the mandapam 
for the public and the 
devotees who stood 
in serpentine queues, 
observed patience and 
worshipped, the temple 
sources said.

Chennai, Oct 16:  
Navaratri dance festival was 

organized by Kaligambal Temple, 
Parry’s - Chennai on October 11 
at their premises. The students 
of CRTIAC (Centre of Research 
and training on Indian Art and 
culture) performed for over an 
hour with the guidance of their 
Guru Nadanamamani A.G.Nartana 
Karthikeyan, the founder of 
CRTIAC.  
This magnificent divine event 

was supported by the soulful 

Orchestra Sangeetha Kala Ratna 
A. Susairaj (Pondicherry) on Vocal 
and Nattuvangam, Kalaignanamani 
Thirumudi S. Arun on Mridhangam, 
Ganakural Vendhan C.S. Vinoth 
Kumar on Flute.   
The following students participated 

in the event : 1. Anvitha Kart hick 
- Pushpanjali, alarippu, jathiswaram, 
peacock dance, karagam, kavadi 2. 
Sadhana .R - Oorthuva thandavam 
- Kaali 3. Jayasri. S (Kavadi 
sindhu - valli kanavan perai) 
4. Sowmeicaa .B (Padham - 

Chinnachiru penpole) 5. Akshaya 

.A (Arthanaareeswarar) 6. Keerthana 

.R (Oorthuva thandavam - Sivan) 

7. Jayashree. M - Saraswathy 

Gauthuvam 8. Sivani Priyanka.S 

(Bho shambo).  

The Kaalingambal temple team 

and C. Veni (wife of Late DS 

Jayachandran, Popularly Known 

as Makkal Maruthuvar) honoured 

the Orchestra and students with 

certificate and mementos.  

Navarathri dance festival
at Kaligambal TempleChennai, Oct 16:

Chief Minister Stalin 
thanked Rajasthan CM, 
Ashok Gehlot for a 
prompt response to his 
request  to lift the ban 
of crackers.
Following his request, 

Rajasthan CM, Ashok 
Gehlot, has lifted the 
ban. Thanking him for a 
prompt response, Stalin 
said, “Your kind act will 

light up lives of lakhs of 
people dependent on this 
industry.”
Chief Minister MK Stalin  

urged his counterparts in 
four States — Delhi, 
Haryana, Odisha, and 
Rajasthan — to lift the 
blanket ban on sale of 
firecrackers and allow 
sale that falls within the 
norms set by SC and the 
National Green Tribunal.

Earlier, Stalin had 

pointed out the ban 

imposed by those State 

governments will affect 

livelihoods of around eight 

lakh workers engaged 

in the cracker industry. 

He said they had taken 

such a decision based on 

concerns regarding air 

pollution.

Stalin thanks Ashok Gehlot for 
lifting ban on crackers

Chennai, Oct 16:
A sixth standard 

student in Hosur on the 
Tamil Nadu-Karnataka 
border got a pleasant 
surprise on Friday 
when Tamil Nadu Chief 
Minister M K Stalin 
called her up over the 
phone to re-assure her 
that schools across the 
State are set to re-open 
on November 1.
You can go to school 

again when it re-starts 
on November 1, he 
said after she sought to 
know when the schools 
would re-open. Prajna 
of Titan Township, 
Hosur, wrote to the 
Chief Minister seeking 
to know when she can 

return to school through 
a letter to him recently. 
She had mentioned her 
contact number in the 
letter.
Today, the Chief 

Minister, took time off 
his hectic schedule, 
and called her up. It 
was then that he gave 
her the assurance, an 
official press release 
said here. During the 
brief chat, Stalin said, 
Don’t worry. Obey your 
teacher’s instructions on 
maintaining COVID-19 
safety protocols. Wear 
mask, maintain social 
distancing. And the 
parting words were: 
Study well.
Prajna could not 

CM calls up class VI student to say 
schools will re-open on Nov 1

believe it was the 
Chief Minister himself 
speaking to her. I 
wanted to know when 
my school will re-
open. So, I wrote to 
the Chief Minister, she 
said. Regular classes 
for standard IX to XII 
resumed last month 

after being closed for 
nearly a year-and-a-
half because of the 
COVID-19 pandemic 
but online classes were 
held while classes 
below standard IX were 
not taken considering 
the coronavirus situation 
which has since eased.

Chennai, Oct 16:
Chief Minister M.K. 

Stalin announced the 
names of Chairman and 
Members of the Tamil 
Nadu Adithravidar-Tribal 
Welfare Commission.
Chairman :  Siva Kumar, 

Judge Madras High Court, 
Vice President : Punitha 
Pandian, Members : 
Kumaradevan , Ezh i l 
Elangovan, Leelavathi 
Dhanraj, P. Ilanchezian, 

Raghupathi.
The term of office of 

the members is three 
years. This Commission 
Adi Dravidars, Tribes 
protect legal rights, will  
find solutions to important 
problems.
T h e  T am i l  Na d u 

State Commission for 
Scheduled Castes (SCs) 
and Scheduled Tribes 
(STs), set to be established 
by the DMK government, 

will have the powers of 
a civil court trying a suit 
under the Code of Civil 
Procedure, 1908.
The commission will 

inquire, suo moto or on 
a petition presented to it 
by a victim or any person 
on his/her behalf, into 
complaints of violation 
of any right provided 
under the Protection of 
Civil Rights Act, 1955, 
and the Scheduled Castes 

CM announces Justice 
Siva Kumar as chairman
of SC/ ST Commission

and Scheduled Tribes 
(Prevention of Atrocities) 
Act, 1989, as per a Bill 
tabled by Minister for 
Adi Dravidar Welfare N. 
Kayalvizhi Selvaraj in the 
Assembly on Thursday.
I t  w i l l  l ook i n t o 

negligence in the prevention 
of such violations by a 
public servant, inquire 
i n t o t h e i s s u e and 
recommend the initiation 
of disciplinary action to 
the government if the 
official has been grossly 
negligent or indifferent 
while discharging his/her 
duties, with regard to the 
protection of the interests 
of people from the SCs 
and STs.
It can summon and 

enforce the attendance of 
any person and examine 
them under oath, require the 
discovery and production 
of any document, receive 
evidence on affidavits, 
and requisition any public 
record or copy thereof 
from a court or office.

Chennai, Oct 16:
Apart from its other 

effects, the COVID-19 
pandemic has led to 
ergonomic issues among 
a majority of people, 
including recurrent back 
pain. A sedentary lifestyle 
coupled with wrong 
posture and usage of 
gadgets all day are some 
of the factors. On World 
Spine Day, awareness must 
be raised on understanding 

Spinal issues must be diagnosed on 
time for better corrective action

when to see a doctor for 
back pain and not dismiss 
it out of fear psychosis.
S p i n e  s u r g e r y  i s 

recommended in only a 
very small percentage of 
cases, with very specific 
diagnoses, after a more 
conse rva t i ve cou r se 
of treatment has been 
tried. It is important to 
get diagnosed first by 
consulting a specialist and 
decide the right course 
of action in terms of the 
treatment.
Speaking about this, 

DrAppaji Krishnan, Spine 
surgery and deformity 
correction centre, SIMS 
hospitals, Chennai, said, 
“Bed rest is not a cure 
for back pain and can 
make it worse. Inactivity 
can cause your back to 

become deconditioned, 
weak and stiff. The 
helpless feeling of being 
in bed all day can also 
have emotional effects, 
causing depression or 
fear of movement, which 
could make a pa in 
episode last longer. To 
reduce back pain, one 
should take no more than 
a day or two of bed rest 
to calm the pain and 
avoid further damage, 
followed by moderate, 
gentle exercise.”
Dr Appaji Krishnan, 

said, “There is afear 
about spine treatment 
or surgery in the minds 
of most people. They 
are afraid to undertake 
a corrective course of 
action for the fear of 
paralysis or other side 

effects. However, there 
are minimally invasive 
treatment options available 
today that can improve 
outcomes in people with 
spineproblems.”
S p i n a l  s u r g e r y 

procedure s such as 
p o s t e r i o r  c e r v i c a l 
spine correction, spine 
deformity and pediatric 
spine make use of what is 
known as intra-operative 
nerve monitoring. This 
is undertaken in people 
who develop conditions 
l ike scol ios is . With 
a minimally invasive 
procedure, surgeons can 
achieve similar results and 
objectives of traditional 
surgery by using imaging 
systems, tiny cameras,and 
skin incisions about the 
size of a thumbnail.

Chennai, Oct 16:
Noise, the Indian 

connected lifestyle 
brand has launched 
its latest campaign - 
#ListenToTheNoiseWithin 
starring critically 
acclaimed actor and 
celebrity, Taapsee 
Pannu. Recently, she 
was signed as Noise’s 
brand ambassador for 
the smart wearable 
category. With this, 
the brand endeavors to 
inspire Noisemakers to 
never give up and face 
the challenges as they 
come by listening to 
their inner voice and 

Homegrown unveils new 
campaign ‘Noise’

instincts. As part of 
the digital campaign, 
Noise has released an 
aspirational video that 
is live across Noise’s 
social media channels – 
Facebook, Twitter, and 
Instagram. 
The narrative of 

the newly launched 
campaign is pivoted 
on Noise’s core belief 
in listening to the 
noise within and belief 
in oneself – dil ka 
shor which completely 
resonates with Taapsee 
Pannu’s professional 

journey. 
Amit Khatri, Co-

Founder Noise, said, 
With our campaign 
featuring Taapsee, 
our core motive is to 
inspire Noisemakers that 
obstructions can never 
stop you if you listen 
to your instincts and 
follow your heart even 
if you are surrounded 
by several repulsive 
voices. We have 
always advocated the 
importance of listening 
to your ‘dil ka shor’ 
and to do so Taapsee.” 


